Annexure-1
Name of the corporate debtor: Shri Veerganapathi Steels Private Limited
Date of commencement of liquidation: 12" April 2019

List of stakeholders as on: 14" May 2019

List of secured financial creditors
(Amount in Rs.)
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Kavitha Surana — Liquidator of Shri Veerganapathi Steels Private Limited



